E.C. Report
on Movement by rail, road,
water) Order, 1973. He is
being kept in custody for
failure to furnish bail.”
T #% 9X qU 7 AW A agw v
1‘ngq=rr|

ot wen fugrt ywah (rnfoax):
IR OFYT W W ? wEy ;W &
fag drer &1 warw 0w g ¥ FEQ
AMEANM R T | 58 TG & wRW JTQ
fom na ¢ fe oF fordr & et forr &
WA AR T A § ) wwhwr ¥
a3 faar gar arga fgea & o
Ferr € Afeqs op oF oy & g
fax # qarw Ay arAasar 7w
wgr w4t wy U, gafar § & qamr

wsay AEAT WY GEST F,
WY gZ AgT T T |

1 have to Inform the House that 1
have received the following telegram,
dated the 13th Apnl, 1973, from the
Superintendent of Police, Ratlam,
Madhya Pradesh:—

“Dr. Laxminarayan  Pandeya,
Member, Lok Sabha, was arrested in
Crime No 25/73 of Police Station
Ringned, under the Essential Com-
modities Act, today, the 13th April,
1973, at 14.00 hours, and produced
before the Court immediately. He
1s sentenced till rising of Court”
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12.09 hrs.

ESTIMATES COMMITTEE
THIRTY-SECOND REPORT

SHRI KRISHNA CHANDRA HAL-
DAR (Ausgram): I beg to present the
Thirty-second Report of the Estimates
Committee on the Ministry of Steel and
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Mines (Department of Steel) regarding
action taken by the Government on
the recommendations contained 1n
their Twentieth Report on Planning,
Development, Production, Distribution
ete., of Iron and Steel and Ferro-Alloys.

-

—_—

12.084 hrs.

NATIONAL COOPERATIVE DEVE-
LOPMENT CORPORATION (AMEND-
MENT) BILL*

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): Sir, I beg
to move for leave to introduce a Bill
to amend the National Cooperative
Development Corporation Act, 1962.

MR. SPEAKER* The question 1s:

“That leave be granted to intro-
duce a Bill to amend the National

Co-operative Development Corpora-
tion Act, 1962".

The motion was adopted.

SHRI ANNASAHEB P SHINDE:
1 introduce tthe Bill,

13.14 hrs

RE. POLICE FIRING ON WORKERS
IN BOKARO
Jyotirmoy

MR. SPEAKER: Shn

Bosu,

SHRI JYOTIRMOY BOSU (Diamond
Harbour): I have received a telegram
which 15 very alarming, from Bokaro.
It reads thus:

“Central Reserve Police and Bihar
Military Police firing at Bokaro Steel
killing 10 and injuring 40 workers
Police HSL. management collaborated

*Published in Gazette of India Extraordinary Part II, Section 2,

dated 16-4-73.

tIntroduced with the recommenda tion of the President.



